TR &, §.ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

Ir.50.-21.Ue.-31.-28082025-265783
CG-DL -E-28082025-265783

ETETIOT
EXTRAORDINARY
AT | —gve 3—I9-TvE (i)
PART I1—Section 3—Sub-section (ii)

grfee ¥ THfaT
PUBLISHED BY AUTHORITY

§. 3839 ¢ Reelt, geeafaTR, snTed 28, 2025/417% 6, 1947
No. 3839] NEW DELHI, THURSDAY, AUGUST 28, 2025/BHADRA 6, 1947
qEF TREgH i ST A

T feeett, 28 3red, 2025

FT.3MT. 3944(H).— FralT TLHTL A, T TSHT AT=aw, 1956 (1956 FT 48) (orer zod o
TETA I<h ATSTHAAT Fgl TAT ) 0 7T 3F T ST (1) o Tl ST 6T T2 AT TLH 5 G2 Tieagd
AT TSN FATAT AT ATAT=AT "ear F:1.37. S.0. 5035 (E) ari@ 22/11/2024, ST AT F T4,
AT, AT ||, v 3, ITEE (i) F THRTIAT =l T2 of, FRT HATAT TT % IS d% TR [Zed o §
FeaasT aTeaTe & .47, 7.410 ¥ f5.1.16.620 (aferor afery e Rew, deardt) % F i a9|n &
fRaior (STt / T2 o9 &7 a7, $1TTR), STeToT, Teer s T=1e o fore S sferg=ar & Iurag aa= T
7 fafafde qfer 1 soier e 3 srow sterr i =roor i o ;

ST ITH ATEAAT HT AL I<h ATATTAR 0l 1T 3F 0l ST (3) F o7 A 4 TEaw, 2024
T 7 fOreivT arew e oY "aetafa S Fat § yarird o wam o ;
STerfeh FEAH TTTErTT 7 &7 3T % dgd aTa< AT 914 g% &, o 9% fo=me 3 2 & i saer

3T = T Rae fBFar T,

5752 G1/2025 )



2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

S FerH ITTARTE 7 3 SATATHaw T &Ter 39 i STLTT (1) F ATEL H, Feg 1T TERTE FT AT
IR

qdA: A, el TLRIT, TAT TR il Ih ATE I T ST 9T 3T I ATAAR 6 o127 39
T ITETT (1) BT T&T ATRAT T TTNT FLA g, TG FTIUIT FIAT g 1o S<h AT § A2 H T (@<
ERIEEEAEIEEERE RIS IE I A

ST T, e T, Sh ATATHAH AT 77 3T AT ST (2) F SATHLOT § T HIUT FAT & T
T ATAGHAT o TSI § THTA T, I AqqAT | A qfi aft fAeemt & 4= grae areafeas s 8
et TR § g g Srustt

ATLA
HATAT 5T o A3 A€ M [Zed orer | FefareT aredare & . HT. 7.41 & .41.16.62 (faror afes

TRT T2, SFaTeT) & TorT SrsTe il ST ATetT §adT Higd STIaT §3adT Tgd Faw|

TSI HT qTH: HATAH et &7 e ARy aw T e
ENT ] I GEqT I HT AR || g AT aFia | g &7 e el Raas
e (TFRITH) SPAT T ATH
1 2 3 4 5 6

AT HT AT AT

ATie T AT T

1 11 GEECAR} GEU 0.118|[H=Te T T (A=)
11

2 12 GE EINEIGF 0.1854|[ST. {FT TH FIHT
ot fRg= < forr
12

3 13 EEL EINEIGI 0.67954([Et. AFT TH TITHT
ot feg=T 9 fory
13

4 13 GEL EINEIGF 0.03842|FST FHT T ad
LEAET
13

5 13 EEl EINEIGI 0.00954([Hesft HT= 13
/3T TEAT T
KIEEH
13




[T 1l—=ve 3(ii)]

HILT T TSIA . AHTYTL

3

6

13

0.1689

GLEEREUIR R
REHEL C ke
[ERERR I KR
13

14

0.0199

GIEEREUIRE:EIE}
TETTRerT HU/3
Ferdiv fio= mifee
14

14

0.08444

HesT Higo AL
EUEIREUEIE
<6

14

14

0.19826

EIEEREUIRE:FIE]
TETTRerT H/3
e fros qifee
14

10

15

0.1079

EIEEREUIRE:FIE]
THITRrTer #/Er
Ferdiv fro= qmifee
15

11

15

0.06621

TERT T AT
5qA AT G
15

12

15

0.02251

HIETESIA o T
RERSRIRECIE: DAY
EATHT

15

13

15

0.03452

T o T T
L
15

14

15

0.0184

Hestt U= q1F
T/ TET "=

HITh
15




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

15

15

KEil

EILEIRT

0.04752

MEGIERIEEICIES
I oAt fRraTer
T HITHT

15

16

15

0.1864

wfaar o o
T FEad Uq
ENEE

15

17

15

0.1921

wfaar o o
/3 eataar
o= e

15

18

15

0.17989

Taied TH ST ¥
CEIGEREIE I
15

19

15

0.09305

ATAGT HUH TITF
T THIST 21 §ET
15

20

16

0.11806

ST AT 7O
CEIEIEL KR
16

21

16

0.0615

afd sft /e
GUEISIEKECH
16

22

16

0.0065

Sh{aTEE I o HITHT
KERNIRICIELERY

16

23

16

0.12282

et fio= aeE
UERIECEST

16

24

16

0.03002

Hefead 7L T

16




[T 1l—=ve 3(ii)]

HILT T TSIA . AHTYTL

25

16

0.0062

26

16

0.094

27

17

0.0296

28

17

0.0764

29

18

0.1841

e S T
T TR ToteaT
GIREERED

18

30

19

0.2358

Tead JaHT /=
STIST ST HITHT
19

31

19

0.07301

BESIERER
UEGER:RAET
19

32

19

0.17309

Hres OHT afa
TraTT & FJT
19

33

20

0.1004

Sifee o 7T
KERZRIRECIEL
EATHT

20

34

20

0.0037

R Fro=s T
AT BeAST U HT

20




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

35

20

KEil

EILEIRT

0.007907

TSt HoF ATE
/3T TR U
GIRED

20

36

20

0.11549

A= U g
HT/e e &
GRIETI

20

37

21

0.1908

Siee fv= g+
KERZLIRISIE ]
AT

21

38

22

0.0222

e Hud g
KERZRIRISIE]
ETHT

22

39

22

0.05928

arfeer Hu= 7LTH
= EeoEs & '
22

40

22

0.33017

STEl TH 7% T
EENGRIRE R ED
22

41

22

0.16508

st o= 9T,
IEEUGRIE LR TR
22

42

22

0.09605

SIRTHT H U ATLE
REIEIBEGERY

22

43

22

0.02801

ST ST 7L .
AT ST AIHA
22

44

22

1.78242

IR R
RIEISIEEEC EIE:]




[T 1l—=ve 3(ii)]

HILT =T TSI AT

EURGRET
22

45

22

0.02521

e & ST T
PEEGEECIENEE
22

46

22

0.04202

EEEUREEC ]
EICSRRUE L]
22

47

22

0.15608

e AT
IEREER-EED
22

48

22

0.7007

TH o T T
e #/e e &
EATHT

22

49

22

0.0024

TTheT HTUH HITH

eI R R
22

50

22

0.23311

HaSit HI0A JIH
/3T T T
GIRER

22

51

22

0.24112

AT {0 AIGH
/3 o &
T

22

52

22

0.1949

I forET TUA AT
i FRfta svrer @
EATHT

22

53

22

0.09005

EREG LRI IR e
qat fErferTee g
22




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

54 22

KEil

EILEIRT

0.07804

U ST EHT A
FifeRTER SfY
BN

22

95 22

0.1951

T Jro=

EERER=tID]
qrerfeedT Hiu=
T

22

56 22

0.09605

FRTRTS ST HITHT
oty e o

22

57 22

0.05103

Rrerf=rr = HHT
AT AfeRATT HTHT
22

58 22

0.15008

IEESIEREC IR
oS 7TCH
22

e T AT, ST

59 23

0.026

qifeer < forT 7=
Tt fre vy

23

60 23

0.1866

CER L RUC IS R R e
REREIR-CIEE]

23

61 23

0.2542

qifeer < fory 7=
Tt e U

23

62 24

0.9121

GUERECIRB el
ity e U




[T 1l—=ve 3(ii)]

HILT T TSIA . AHTYTL

63 25

0.3452

64 25

0.0525

65 26

0.1799

o g ufq
EIGGIE I R ED
26

66 27

0.67535

=T T et
27

67 27

0.00751

At U= qF
T/ TET Ho=

27

68 27

0.06601

TS HYTE Tl
THET T
27

69 27

0.24913

red a1 Tt
TR & GIHT
27

70 27

0.1203

oo g afq
STTTAT 3T AILF
27

71 28

0.0249

Hestt U= q1F
/AT TR T
T

28

72 29

0.2326

EREEE T

TETRrTer Hi/ew




10

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

e TH EIHT
28

73

30

0.0342

st o= gTE
/AT TR T
T

30

74

31

0.03452

et e e
HICE T 0
T HRET

31

75

31

0.965

At U= qF
/3T TERT T

31

76

31

0.24012

rEmT Hro= T
T AT TH

31

77

31

0.83289

TS Ho0F ATE
/AT TEAT T

31

78

31

0.006

st HU= qTF
/3 T T

31

79

31

0.12707

TUTE ST AL T
Tt arferd <t

31

80

32

0.03502

[BECAGEER LA

32

81

32

0.16208

EREEIE R
EURRPIESEE




[T 1l—=ve 3(ii)]

HILT T TSIA . AHTYTL

11

32

82

32

0.0777

T/ TgaT UH

32

83

33

0.0854

T/ T2 UH

33

84

33

0.01501

T ST T O

33

85

33

0.17959

CUEIESIBIEEL
s AT 2
EIREICATE
33

86

34

0.0215

(Fre==g=T 713)

34

87

35

0.0632

AT & ETHT
T TR AT &

35

88

36

0.0136

TATAT &1 TR
AT FEIAT GAAT 2F

36

89

36

0.01651

TST AT Tl
THHE U AT
36

90

36

0.04509

NLEEURER
/e Fesht o

36




12

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

91 37

KEil

EILEIRT

0.6407

THTee i Hiu=
T T/ S
ATLTT HILh

37

92 38

0.1365

WAL qLHTT
(Fres=gT 712)

38

T T ATH:

93 57

0.20561

at=T fiow g
/e & vy T
57

94 57

0.23062

EGRRAEACIVE
rferaw afae g
57

95 57

0.56059

(T HOA AE TA
SUGELEEEUETT
57

96 57

0.22351

IO TH TTET TA T
g Hiu= A
57

97 57

0.1972

g Hu= A
GUEIRSCIEE T
AT

57

98 57

0.186

A HT AT
KEAERIERUENRL]
TR

57

99 57

0.16805

Hestt U= q1F
/3T T T

57




[T 1l—=ve 3(ii)]

HILT T TSIA . AHTYTL

100

57

0.02641

101

57

0.46524

102

57

0.0878|

103

57

0.06063

BREIEEIRG R
REIERPELEET
LIRER

57

104

57

0.09435

e & =T Ot
REIEE IR IECT
57

105

57

0.15358

et &Y T Ut
[EEIECUERIECT
57

106

57

0.02751

RUEIEDACEERC T
57

107

57

0.27364

Tiforea o= q1eE
RERZRIERICIT)
EATHT

57

108

57

0.03902

HITRTT ST HITHT

afa gierferr #ro=

HITh
57

109

57

0.07879

e famET e
T At et
T ATE

57




14

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

110

57

KEil

EILEIRT

0.09455

IEEIGE R R
Tt/ TS U
T

57

111

57

0.01501

HesT HIoF ATE
/3T TEAT T

57

112

57

0.01401

feed T
TUZT TTF

57

113

57

0.13832

T o= g

X

oot ety foreT

57

114

57

0.05503

IEEUEIEEIEED
Y/ arerHA T

115

57

0.14257

116

57

0.21541

FfAeaT TH Ha
AT Tt ST
HTLh

57

117

58

0.03731

st HU= qTF
/3 T T

58

118

59

0.0766

TAET UH AT
AT AT qTLH
59




[T 1l—=ve 3(ii)]

HILT T TSIA . AHTYTL

15

e T ATH; AT

119 51

0.53728

EIERIEIEER RG]
TAT FrAEIT ofF

51

120 51

0.42644

TSt o= gTF
/e AT
RIS RIEED

51

121 51

0.04502

HesT HIoF ATE
/3T TERT T

51

122 51

0.10806

NLESURER
/e Fasht o

51

123 51

0.1582

SITRY T #-THT AT
[BEEGAUE
51

124 52

0.74852

SIT™Y T & AT
IEEEERUE
52

125 52

0.07839

oA O E
S T
IEEIEEERRED
52

126 52

o
EINEIG]

0.02529

st HU= qTF
/3T T T

52

127 53

0.3087

LY AT F TRET
AT STTTore S foreT
53




16

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

128

54

KEil

EILEIRT

0.0317

LT AT & TET
AT STTTor S forT
54

129

54

0.3017

auiar e g
et fefadt < forer
54

130

55

0.1018

st o e 7
AT
55

131

56

0.1449

IEREGIEGRGIR
IR K ESET
56

132

5617

0.22001

oo ST Tt
NIEREEET

56A

133

5617

0.2011

ATHEET S o O
AT T J AT
56A

134

56T

0.05288

Hestt U= J1F
Y/ o Ho=

56A

135

56T

0.21036

AT TH EIHT A
TATLAT U ETHT
56A

136

5617

0.05103

EUERIEIE R RED
Tt fores U

56A

137

5617

0.1082

MLEEURER
/e Fesht o

56A




[T 1l—=ve 3(ii)]

HILT T TSIA . AHTYTL

17

[Tl T ATH: SHA SR

138 39

0.87645

TSHAT AT ATLH
/3 Tt fore
=¥ HTT

39

139 39

0.17445

Y T F TRET
AT STTTor S forT
39

140 40

0.4276

LY AT o TET
AT STTTore S T
40

141 40

0.02

REIRLE IR AR I EE T
gfa sfReaa T

40

142 40

0.0212

FERaT Tt s
ETHT T T STershe
o= s

40

143 41

0.1364

TRaT et s
ETHT T arershe
LIS KR

41

144 41

0.0667

qier (T ST e
RERCHER AL Ky

41

145 41

o
EINEIG]

0.0332

ST TH T |/
EUREIEEIE]

41

146 42

0.0594

ST TH EFRHT |/
Tt TSI

42




18

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

147

43

RECIEdl

SEED

0.0431

WAL qLHTT
(fresegst 1)

ROAD

148

44

0.1597

LTS AT M
CIEEREIRREER]
T IHAT

44

149

44

0.2365

T U W Ot
T o= wieT
44

150

45

0.24049

AEAATE AT S
GUECREIEIREE )
T T

45

151

45

0.30656

ST Ho= 7w
T AT TH HTHT
45

152

45

0.05103

T o= aeE
T TRST TH HET

45

153

45

0.0177

IfreeT s T
Tty Ofavg vy
ERIET]

45

154

45

0.03742

oo THTe U
T TH/3 Sohie
GIEE]

45

155

45

0.04202

T U w Ot
SIEIIRE R
45

156

45

0.09005

U U T
RERGIELESTRCTE
45




[T 1l—=ve 3(ii)]

HILT T TSIA . AHTYTL

19

157

45

0.06583

fEeeT fiv= 731+
T TR ST feeT
& =T

45

158

45

0.01

REEER: e R AT
. HISIT ST ST
45

159

45

0.2207

S ST AT /e
weTr S Sff
LGUEES

45

160

46

0.0472

HaSit HI0A JIH
/3 TR o
GIRER

46

161

47

0.09746

ST ST AR Hi/e
cafier STerT Sft
GUEES

47

162

47

0.46824

T U St wiE
KEIREMIRRER RG]
HITH

47

163

47

0.3142

mritar o= o
e/ e

HTLh
47

164

48

0.2149

mritar o g
Te/A e

RIEED
48

165

49

0.2593

mritar o= o

T&/3AT i
RIEGD
49




20

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

166 49

KEil

EILEIRT

0.024

TSt HoF ATE
/3T TR U
GIRED

49

167 49

0.0353

TSI ST HTHT I T
EIEE R ED
49

168 49

0.1347

WIERIEEERE
TSI EITAT
49

169 50

0.2913

BMIERIEEIER ]
TSI FTHAT
50

170 50

0.1938

NLESURER
/e Fasht o

50

AT T ATH; e

171 60

0.1147

TETAT TR ()
60

172 61

0.401

TTTSIRT ST T3
T ATAIT ALTE
61

173 61

0.01

TSI E-THT T
T AT JLTE
61

174 61

0.123

T v v O
EERUE e R IR
WITHING

175 61

0.1983

WIERERERE
ARSI AT
61




[T 1l—=ve 3(ii)]

HILT T TSIA . AHTYTL

21

176

61

0.4093

e fio= g
T TISIT TR ETHT
61

177

62

0.3212

T HUT g
AT T
qTCH

62

178

62

0.116

IR R ED
T ITTSIT TH ST
62

179

62

0.0449

TTTSIT HTHT T
TR ATAT ALTH
62

180

63

0.5388

TTTSIRT ST T3
T ATHIT ALTE
63

181

63

0.0991

TR S
/AT TSHT HTHT
63

182

63

0.5388

TR U AT T
TTISIT U ERTET
63

183

63

0.135

gferedT U HET
EUEREEICIRIRE:]
GREI

63

Total

32.077337

[®T. §. PMU-Tura/DPR/TB/3D]

o e E™, e



22 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

MINISTRY OF ROAD TRANSPORT AND HIGHWAY'S
NOTIFICATION
New Delhi, the 28th August, 2025

S.0. 3944(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, S.0. 5035 (E) Dated:22/11/2024 , published in the Gazette of India, Extraordinary, Part I, Section 3,
Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation
of Connecting Bypass in the stretch of land from Km. 7.41 to Km. 16.62 (South West Garo Hills, Ampati) in the district
of South West Garo Hills in the state of MEGHALAYA ;

And whereas the substance of the said notification has been published in “The Shillong Times” and
“SALANTINI JANERA” both dated 04 December 2024; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the Connecting Bypass in the
stretch of land from Km. 7.41 to Km. 16.62 (South West Garo Hills, Ampati) in the district of South West Garo Hills
in the state of MEGHALAYA

State: MEGHALAYA ||District: South West Garo Hills |

SI. No. (|Survey/Plot Number|| Type of Land |[Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person

L 0 2 s 4 JB s 6 |
|Ta|uk: Rerapara |

Village: Gambegre |

1 11 Government River 0.118|(GOVT. OF
MEGHALAYA
(RIVER)

11

2 12 Private Horticulture 0.1854||DR. MUKUL M
SANGMA H/O
DIKKANCHI D
SHIRA

12

3 13 Private Horticulture 0.67954||DR. MUKUL M
SANGMA H/O
DIKKANCHI D
SHIRA

13

4 13 Private Horticulture 0.03842||HENDRO SANGMA
S/O WELLSON
MARAK

13
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5 13

Private

Horticulture

0.00954

METJI CH MARAK
C/O GASENG CH
MARAK ( R)

13

Private

Horticulture

0.1689

SECRETARY
CHAMBUGONG
MAHARI
ASSOCIATION C/O
WITHSENG CH
MOMIN

13

Private

Horticulture

0.0199

SECRETARY
CHAMBUGONG
MAHARI
ASSOCIATION C/O
WITHSENG CH
MOMIN

14

Private

Horticulture

0.08444

METJI CH MARAK
C/O GASENG CH
MARAK

14

Private

Horticulture

0.19826

SECRETARY
CHAMBUGONG
MAHARI
ASSOCIATION C/O
WITHSENG CH
MOMIN

14

10 15

Private

Horticulture

0.1079

SECRETARY
CHAMBUGONG
MAHARI
ASSOCIATION C/O
WITHSENG CH
MOMIN

15

11 15

Private

Horticulture

0.06621

ISSACKER A
SANGMA S/O
ABDUL JALIL
KHAN

15

12 15

Private

Horticulture

0.02251

KREBINGSTONE K
SANGMA S/O Lt.
CHEKSIN A
SANGMA

15

13 15

Private

Horticulture

0.03452

M B CHURCH
GENERAL FUND
15

14 15

Private

Horticulture

0.0184

METJI CH MARAK
C/O GASENG CH
MARAK

15

15 15

Private

Horticulture

0.04752

ROCKSJEOLINE R
MOMIN W/O
PRINGNASH R
SANGMA

15
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16

15

Private

Horticulture

0.1864

SANITHA CH
MARAK W/O
KRANSWEL M
MOMIN

15

17

15

Private

Horticulture

0.1921

SANITHA CH
MARAK C/O
LT.BEBITHA CH
MARAK

15

18

15

Private

Horticulture

0.17989

ANTOINE M
SANGMA S/O
DEVANAND
SANGMA

15

19

15

Private

Horticulture

0.09305

SALBATH CH
MARAK S/O
EMJING T SANGMA
15

20

16

Private

Horticulture

0.11806

DOROTHY R
MARAK W/O
WAIDING T
SANGMA

16

21

16

Private

Horticulture

0.0615

GRETING G
MOMIN C/O
GEORGE
SANGAMA
16

22

16

Private

Horticulture

0.0065

KREBINGSTONE K
SANGMA S/O Lt.
CHEKSIN A
SNGMA

16

23

16

Private

Horticulture

0.12282

MELINA CH
MARAK C/O
GARJEN G MOMIN
16

24

16

Private

Horticulture

0.03002

SEBASTINE
MARAK S/O
SIMSON SANGMA
16

25

16

Private

Horticulture

0.0062

WETNENT D
SANGMA S/O
RAMNATH B
MARAK

16

26

16

Private

Horticulture

0.094

RAHELLISH CH
MARAK D/O
WILJING MARAK
16

27

17

Private

Horticulture

0.0296

RAHELLISH CH
MARAK D/O
WILJING MARAK
17

28

17

Private

Horticulture

0.0764

SENGKAL D
SANGMA H/O
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HEJILLINA CH
MARAK
17

29

18

Private

Horticulture

0.1841

DIMSRANG D
SANGMA S/O Lt.
SALETSON CH
MARAK

18

30

19

Private

Horticulture

0.2358

BRONELSON
SANGMA C/O
GEORGE D
SANGMA

19

31

19

Private

Horticulture

0.07301

GITJI MARAK W/O
GATSIN MARAK
19

32

19

Private

Horticulture

0.17309

MEROLD SANGMA
H/O PROBANI T
SANGMA

19

33

20

Private

Horticulture

0.1004

DODIL CH MARAK
S/O Lt. DIME
SANGMA

20

34

20

Private

Horticulture

0.0037

KRESILLA CH
MARAK D/O
HOLLENDRO A
SANGMA

20

35

20

Private

Horticulture

0.007907

METJI CH MARAK
C/O GASENG CH
MARAK

20

36

20

Private

Horticulture

0.11549

NANCHI CH
MARAK C/O
KRISTON T
SANGMA
20

37

21

Private

Horticulture

0.1908

DODIL CH MARAK
S/O Lt. DIME
SANGMA

21

38

22

Private

Horticulture

0.0222

DODIL CH MARAK
S/O Lt. DIME
SANGMA

22

39

22

Private

Horticulture

0.05928

ADITH CH MARAK
S/IO SLIPSON T
SANGMA

22

40

22

Private

Horticulture

0.33017

DABO M MARAK
S/O LEOCINA M
MARAK

22

41

22

Private

Horticulture

0.16508

DI CH MARAK
D/OLT. PALEN
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SANGMA
22

42

22

Private

Horticulture

0.09605

DOKATCHI CH
MARAK D/O
BRONELSON A
SANGMA

22

43

22

Private

Horticulture

0.02801

ETTO B MARAK
S/0. POLLENDRO G
MOMIN

22

44

22

Private

Horticulture

1.78242

DIOCESE OF TURA
C/O JOHN
BARNABAS D
SANGMA

22

45

22

Private

Horticulture

0.02521

GOBILLART
SANGMA S/O
GRENALSON G
MOMIN

22

46

22

Private

Horticulture

0.04202

HOLLENDRO A
SANGMA S/O
WATNENG A
SANGMA

22

47

22

Private

Horticulture

0.15608

KRESPAN MARAK
S/O MINGSON
MARAK

22

48

22

Private

Horticulture

0.7007

M B CHURCH
GENERAL FUND
C/O WILLENSON T
SANGMA

22

49

22

Private

Horticulture

0.0024

MARQUESH CH
MARAK S/O
HOLLENDRO A
SANGMA

22

50

22

Private

Horticulture

0.23311

METJI CH MARAK
C/O GASENG CH
MARAK

22

51

22

Private

Horticulture

0.24112

NANCHI CH
MARAK C/O
KRISTON T
SANGMA
22

52

22

Private

Horticulture

0.1949

PEULINA CH
MARAK H/O LT.
APRESH A
SANGMA

22

53

22

Private

Horticulture

0.09005

PRAYDINA CH
MARAK W/O
WILLIPSON
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SANGMA
22

54

22

Private

Horticulture

0.07804

PREBUENR
SANGMA S/O
WALLINGSTONE G
MOMIN

22

55

22

Private

Horticulture

0.1951

RONITHSON CH
MARAK S/O Lt.

PALBITSON CH
MARAK

22

56

22

Private

Horticulture

0.09605

SENGKAL D
SANGMA H/O
HEJILLINA CH
MARAK

22

57

22

Private

Horticulture

0.05103

SILCHIRA K
SANGMA D/O
WELSMINATH
SANGMA

22

58

22

Private

Horticulture

0.15008

SILLA SANGMA
W/O GOLDEN
MARAK

22

|Vi||age: D

amalgre

59

23

Private

Horticulture

0.026

SONDITH D SHIRA
S/O LATE
RINGGAN M
MARAK

23

60

23

Private

Horticulture

0.1866

TADDEUS LR
MARAK S/O KISTO
MANKIN SANGMA
23

61

23

Private

Horticulture

0.2542

SONDITH D SHIRA
S/O LATE
RINGGAN M
MARAK

23

62

24

Private

Horticulture

0.9121

SONDITH D SHIRA
S/O LATE
RINGGAN M
MARAK

24

63

25

Private

Horticulture

0.3452

DOLDAL MARAK
S/O LATE KILSIN
SANGMA

25

64

25

Private

Horticulture

0.0525

SONDITH D SHIRA
S/O LATE
RINGGAN M
MARAK

25

65

26

Private

Horticulture

0.1799

DIPSON SANGMA
H/O JOSHNA R
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MARAK
26

66

27

Private

Horticulture

0.67535

DIKKANCHI SHIRA
W/O DR. MUKUL M
SANGMA

27

67

27

Private

Horticulture

0.00751

METJI CH MARAK
C/O GASENG CH
MARAK

27

68

27

Private

Horticulture

0.06601

RAJAK MARAK
W/O PREMSON
SANGMA

27

69

27

Private

Horticulture

0.24913

SILME MARAK
W/O RAKSON T
SANGMA

27

70

27

Private

Horticulture

0.1203

DIPSON SANGMA
H/O JOSHNAR
MARAK

27

71

28

Private

Horticulture

0.0249

METJI CH MARAK
C/O GASENG CH
MARAK

28

72

29

Private

Horticulture

0.2326

A CHIK
EVANGELICAL
ASSOCIATION C/O
PUHRAN M
SANGMA

28

73

30

Private

Horticulture

0.0342

METJI CH MARAK
C/O GASENG CH
MARAK

30

74

31

Private

Horticulture

0.03452

ARIES MATGRIK
CH MARAK S/O
TENGMAN CH
SANGMA

31

75

31

Private

Horticulture

0.965

METJI CH MARAK
C/O GASENG CH
MARAK

31

76

31

Private

Horticulture

0.24012

CHITHARINA CH
MARAK W/O
SAMUEL M
SANGMA

31

7

31

Private

Horticulture

0.83289

METJI CH MARAK
C/O GASENG CH
MARAK

31

78

31

Private

Horticulture

0.006

METJI CH MARAK
C/O GASENG CH
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MARAK
31

79 31

Private

Horticulture

0.12707

PRANAB B MARAK
S/O LATE PROBIT
D SANGMA

31

80 32

Private

Horticulture

0.03502

CEMETERY
SACRED HEART
CHURCH TURA
32

81 32

Private

Horticulture

0.16208

PRANAB B MARAK
S/O LATE PROBIT
D SANGMA

32

82 32

Private

Horticulture

0.0777

BENDANGTULA M
SANGMA C/O
PUHRAN M
SANGMA

32

83 33

Private

Horticulture

0.0854

BENDANGTULA M
SANGMA C/O
PUHRAN M
SANGMA

33

84 33

Private

Horticulture

0.01501

GROME D
SANGMA S/O
RAJENG CH
MARAK

33

85 33

Private

Horticulture

0.17959

TENGCHIE
MADONA D
ARENGH D/O
DAVID DALBOT
SHIRA

33

86 34

Government

Road

0.0215

GOVERMENT OF
MEGHALAYA
(PWD ROAD)

34

87 35

Private

Horticulture

0.0632

GLORIAT
SANGMA D/O LT.
SUPROBHA T
SANGMA

35

88 36

Private

Horticulture

0.0136

GLORIAT
SANGMA D/O LT.
SUPROBHA T
SANGMA

36

89 36

Private

Horticulture

0.01651

RAJAK MARAK
W/O PREMSON M
SANGMA

36

90 36

Private

Horticulture

0.04509

COMMUNITY
LAND C/O METJI
CH MARAK

36
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91

37

Private

Horticulture

0.6407

RONALD RIKMAN
CH SANGMA C/O
JYOTI TASHA
MARAK

37

92

38

Government

Road

0.1365

GOVERMENT OF
MEGHALAYA
(PWD ROAD)

38

|Vi||age: M

olmegre

93

57

Private

Horticulture

0.20561

BANCHIRA CH
MARAK C/OTM
SANGMA

57

94

57

Private

Horticulture

0.23062

BRUCE MARAK
C/O WILLIAM
CECIL MARAK
57

95

57

Private

Horticulture

0.56059

BUGI CH MARAK
W/O JONICKSON
SANGMA

57

96

57

Private

Horticulture

0.22351

CHERIME M
SANGMA W/O
DISTU CH MARAK
57

97

57

Private

Horticulture

0.1972

HENILLA CH
MARAK C/O
RUMALSON
SANGMA

57

98

57

Private

Horticulture

0.186

KRECKSTONE CH
MARAK S/O LATE
RANGJENG M
SANGMA

57

99

57

Private

Horticulture

0.16805

METJI CH MARAK
C/O GASENG CH
MARAK

57

100

57

Private

Horticulture

0.02641

MIRELLINA
SANGMA W/O
ROHIN MARAK
57

101

57

Private

Horticulture

0.46524

MISINNA SANGMA
C/O GANCHENG
MARAK

57

102

57

Private

Horticulture

0.0878

NENGCHI A
SANGMA D/O
NINDER R MARAK
57

103

57

Private

Horticulture

0.06063

NIMJILLA M
SANGMA D/O
NETHALSON D
MARAK

57
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104 57 Private Horticulture 0.09435||INIORA T SANGMA
W/O RAJIV R
MARAK

57

105 57 Private Horticulture 0.15358||RENESH T
SANGMA W/O
SILBITSON MARAK
57

106 57 Private Horticulture 0.02751||RONGBAKGRE
BIPEK CHURCH
57

107 57 Private Horticulture 0.27364{|RONJITSON CH
MARAK S/O LATE
GONANG SANGMA
57

108 57 Private Horticulture 0.03902||SENGKAL D
SANGMA H/O
HEJILLINA CH
MARAK

57

109 57 Private Horticulture 0.07879||SERIN RIKMATCHI
A SANGMA D/O
BLORENCE M
MARAK

57

110 57 Private Horticulture 0.09455||SILSIME M
SANGMA C/O
NENGDON M
MARAK

57

111 57 Private Horticulture 0.01501||METJI CH MARAK
C/O GASENG CH
MARAK

57

112 57 Private Horticulture 0.01401||TREBITSON
SANGMA S/O
ROENDRO MARAK
57

113 57 Private Horticulture 0.13832||TREMILLA CH
MARAK D/O Lt.
LIPSON MOMIN
57

114 57 Private Horticulture 0.05503||TRISENG R MARAK
C/O BALMENSING
MARAK

57

115 57 Private Horticulture 0.14257||WALLINA CH
MARAK W/O
LIMBERTH M
SANGMA

57

116 57 Private Horticulture 0.21541||WENILLA M
SANGMA D/O LATE
KANJENG MARAK
57

117 58 Private Agriculture 0.03731{|METJI CH MARAK
C/O GASENG CH
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MARAK
58

118

59

Private

Agriculture

0.0766

EVANDER M
SANGMA S/O
LORENZO B
MARAK

59

|ViIIage: R

ongbakgre

119

51

Private

Horticulture

0.53728

MINITHA CH
MARAK W/O
WALLESTONE B
MARAK

51

120

51

Private

Horticulture

0.42644

METJI CH MARAK
C/O RIMMA LUCY
CH MARAK

51

121

51

Private

Horticulture

0.04502

METJI CH MARAK
C/O GASENG CH
MARAK

51

122

51

Private

Horticulture

0.10806

COMMUNITY
LAND C/O METJI
CH MARAK

51

123

51

Private

Horticulture

0.1582

JENNIFER A
SANGMA D/O
SILEX SANGMA
51

124

52

Private

Horticulture

0.74852

JENNIFER A
SANGMA D/O
SILEX SANGMA
52

125

52

Private

Horticulture

0.07839

HELEN CH
SANGMA C/O LT.
PHILANSON
MARAK

52

126

52

Private

Horticulture

0.02529

METJI CH MARAK
C/O GASENG CH
MARAK

52

127

53

Private

Horticulture

0.3087

MARY SUSAN K
SANGMA W/O
JALLIM D SHIRA
53

128

54

Private

Horticulture

0.0317

MARY SUSAN K
SANGMA W/O
JALLIM D SHIRA
54

129

54

Private

Horticulture

0.3017

SAMERINDA R
SANGMA W/O
TRINITY D SHIRA
54

130

55

Private

Horticulture

0.1018

BOBBY
SENGJRANG W
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MOMIN S/O ANNIE
W MOMIN
55

131

56

Private

Horticulture

0.1449

MIRELLINA
SANGMA W/O
ROHIN MARAK
56

132

56A

Private

Horticulture

0.22001

MIRELLINA
SANGMA W/O
ROHIN MARAK
56A

133

56A

Private

Horticulture

0.2011

ARMSTRONG D
SHIRA S/O LATE A
U LASKAR

56A

134

S56A

Private

Horticulture

0.05288

METJI CH MARAK
C/O GASENG CH
MARAK

56A

135

56A

Private

Horticulture

0.21036

NENO M SANGMA
D/O GLORINA M
SANGMA

56A

136

S6A

Private

Horticulture

0.05103

WALLINA CH
MARAK W/O
LIMBERTH M
SANGMA
56A

137

S6A

Private

Horticulture

0.1082

COMMUNITY
LAND C/O METJI
CH MARAK

56A

|Vi||age: D

amal Akongre

138

39

Private

Horticulture

0.87645

BEDONA R MARAK
C/OLT.LINUST
SANGMA

39

139

39

Private

Horticulture

0.17445

MARY SUSAN K
SANGMA W/O
JALLIM D SHIRA
39

140

40

Private

Horticulture

0.4276

MARY SUSAN K
SANGMA W/O
JALLIM D SHIRA
40

141

40

Private

Horticulture

0.02

SABINA CH.
MARAK H/O
ONILSON A
SANGMA
40

142

40

Private

Horticulture

0.0212

RINGRING GANTI
R SANGMA W/O
BALKAMBE CH
MARAK

40
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143

41

Private

Horticulture

0.1364

RINGRING GANTI
R SANGMA W/O
BALKAMBE CH
MARAK

41

144

41

Private

Horticulture

0.0667

PAUL TOMY G
MOMIN S/O
WALLINGSTONE R
MARAK

41

145

41

Private

Horticulture

0.0332

JUNI M SANGMA
C/OLT. SOLJON
MARAK

41

146

42

Private

Horticulture

0.0594

JUNI M SANGMA
C/OLT. SOLJON
MARAK

42

147

43

Government

Road

0.0431

GOVERMENT OF
MEGHALAYA
(PWD ROAD)
ROAD

148

44

Private

Horticulture

0.1597

ITI VERA G MOMIN
D/O. DR. BUAY
DEV BARMA

44

149

44

Private

Horticulture

0.2365

TINGKU N MARAK
H/O TANGCHI CH
MOMIN

44

150

45

Private

Horticulture

0.24049

ITI VERA G MOMIN
D/O. DR. BUAY
DEV BARMA

45

151

45

Private

Horticulture

0.30656

JASILLA CH
MARAK D/O
NENGGA M
SANGMA
45

152

45

Private

Horticulture

0.05103

RONITHA CH
MARAK D/O
GOHENDRO M
SANGMA

45

153

45

Private

Horticulture

0.0177

GRESILDA
ARENGH D/O Lt.
ROBINDRA M
SANGMA

45

154

45

Private

Horticulture

0.03742

MALCOLM
FRAZER CH
MOMIN S/O
TELFORD MOMIN
45

155

45

Private

Horticulture

0.04202

TINGKU N MARAK
H/O TANGCHI CH
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MOMIN
45

156

45

Private

Horticulture

0.09005

AILNAN CH
MARAK S/O.
SANIJING G
SANGMA
45

157

45

Private

Horticulture

0.06583

WINSTONE CH
MARAK S/O LATE
BALENSING T
SANGMA

45

158

45

Private

Horticulture

0.01

AILNAN CH
MARAK S/O.
SANIJING G
SANGMA
45

159

45

Private

Horticulture

0.2207

JANE G MOMIN
C/O LT. DALLING G
MOMIN

45

160

46

Private

Horticulture

0.0472

METJI CH MARAK
C/O GASENG CH
MARAK

46

161

47

Private

Horticulture

0.09746

JANE G MOMIN
C/O LT. DALLING G
MOMIN

47

162

47

Private

Horticulture

0.46824

MARY L G MOMIN
D/OLT.EBINM
MOMIN

47

163

47

Private

Horticulture

0.3142

MORGINA CH
MARAK W/O
HYACINTUS
MARAK

47

164

48

Private

Horticulture

0.2149

MORGINA CH
MARAK W/O
HYACINTUS
MARAK

48

165

49

Private

Horticulture

0.2593

MORGINA CH
MARAK W/O
HYACINTUS
MARAK

49

166

49

Private

Horticulture

0.024

METJI CH MARAK
C/O GASENG CH
MARAK

49

167

49

Private

Horticulture

0.0353

NENGJI D SANGMA
W/O PRODIP
MARAK

49
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168

49

Private

Horticulture

0.1347

ROBITHA MARAK
D/O BATJENG
SANGMA

49

169

50

Private

Horticulture

0.2913

ROBITHA MARAK
D/O BATJENG
SANGMA

50

170

50

Private

Horticulture

0.1938

COMMUNITY
LAND C/O METIJI
CH MARAK

50

|ViIIage: In

dikgre

171

60

Government

River

0.1147

GOVERMENT OF
MEGHALAYA
(RIVER)

60

172

61

Private

Horticulture

0.401

GOJENG SANGMA
S/O LATE NANENG
MARAK

61

173

61

Private

Horticulture

0.01

GOJENG SANGMA
S/O LATE NANENG
MARAK

61

174

61

Private

Horticulture

0.123

WITHING M
SANGMA S/O
RIKSENG CH
MARAK
WITHING

175

61

Private

Horticulture

0.1983

ROHIN MARAK S/O
NANGJAN
SANGMA

61

176

61

Private

Horticulture

0.4093

SNILLA CH
MARAK D/O
GOJENG M
SANGMA

61

177

62

Private

Horticulture

0.3212

SENGME CH
MARAK D/O KENJI
CH MARAK

62

178

62

Private

Horticulture

0.116

SNILLA CH
MARAK D/O
GOJENG M
SANGMA

62

179

62

Private

Horticulture

0.0449

GOJENG SANGMA
S/O LATE NANENG
MARAK

62

180

63

Private

Horticulture

0.5388

GOJENG SANGMA
S/O LATE NANENG
MARAK

63




[T 1l—=ve 3(ii)]

HILT =T TSI AT

37

181

63

Private

Horticulture

0.0991

COMMUNITY
LAND C/O GOJENG
SANGMA

63

182

63

Private

Horticulture

0.5388

PANCHENG CH
MARAK S/O
GOJENG M
SANGMA

63

183

63

Private

Horticulture

0.135

YOULISTHA M
SANGMA C/O
KILABINAM
SANGMA

63

Total||

32.077337||

[F. No. PMU-Tura/DPR/TB/3D]

SHAIKH

AMINKHAN, Director

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064

and Published by the Controller of Publications, Delhi-110054. swwvestxumar ..

SRIVASTAVA




		2025-08-28T22:02:25+0530
	SARVESH KUMAR SRIVASTAVA




